04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS _MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON?BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
FOR FINAL HEARING
36 W.P.(C)-2105/2007 MOIDUR REHMAN SHAKEEL AHMAD,
V/s THE REGISTRAR CO-  |R.N. BHARDWAJ,
OPERATIVES SOCIETIES & RAGU NANDA,
ORS. GOPAL JHA,
SURYAKANT SINGLA,
ANUJ AGGARWAL, A
S ANAND
OTHER DETAILS OF ADVOCATES:
37 W.P.(C)-13828/2018 ANIL NARANG AMARIJIT SINGH
V/s PUNJAB NATIONAL BEDI, RAJINDER
BANK AND ORS. WALI

OTHER DETAILS OF ADVOCATES:
AMARIJIT SINGH
BEDI()(9818748886)(PETITIONER)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�

04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 05
DIVISION BENCH-VII

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar.dhc@gov. in

vikram.224@dhc.nic.i1n

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
89 W.P.(C)-17364/2024 COMMISSIONER OF POLICE AND ANR ASHISH DIXIT, RITANK KUMAR
CAV 617/2024 V/s ROHTASH KUMAR

CM APPL. 73918/2024
CM APPL. 73919/2024

OTHER DETAILS OF ADVOCATES:
ASHISH K DIXIT(ASHISHCGSC@GMAIL.COM)(9999900412)(PETITIONER)
RITAN(ADVRITANK27@GMAIL.COM)(0)(RESPONDENT)

END OF THE BOARD/FOR DISPOSAL MATTERS

20 W.P.(C)-2465/2019 SPORTS AUTHORITY OF INDIA GEETANJALI SHARMA, AVNISH
CM APPL. 11457/2019 V/s K.N. SHARMA AHLAWAT, NEERAJ SHEKHAR,
GOVIND SWAROOP CHATURVEDI

OTHER DETAILS OF ADVOCATES:

GEETANJALI SHARMA()(9899147053)(PETITIONER)

NEERAJ
SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER)
NEERAJ
SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER)
GOVIND SWAROOP
CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(PETITIONER)


mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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mailto:cmpraveenkumar.dhc@gov.in�
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/dhcvirtualcourt/j.php?MTID=md8014d1¥a995927d292326703dfba03f

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
88  |W.P.(C)-2636/2025 PREM PRADEEP VISHNU DEO YADAV
CM APPL. 12543/2025 V/s DELHI TRAFFIC POLICE AND ANR

OTHER DETAILS OF ADVOCATES:

VISHNU DEO YADAV(YADAVVISHNUDEO@GMAIL.COM)(9250746773)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DPT(STANDINGCOUNSELGNCTD@GMAIL.COM,
JTCPT.DPT@NIC.IN)(9868250806)(RESPONDENT)

FOR ADMISSION

89 W.P.(C)-13336/2024 M/S ADAMS INTERNATIONAL EXPORT PVT. MANISH KUMAR
CM APPL. 55704/2024 LTD. THROUGH ITS MANAGING DIRECTOR SH.
MOHAN SINGH

V/s BSES RAJDHANI POWER LTD. & ANR.

OTHER DETAILS OF ADVOCATES:
MANISH(MANISHKUMARANDASSOCIATES@GMAIL.COM)(9711010239)(PETITIONER)
RISHAB(RISHAB@RRJASSOCIATE.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

90 |W.P.(C)-4619/2021 M/S. ANANT RAJ PROJECTS LTD. KARTIK YADAV, KARTIK YADAV,
CM APPL. 14157/2021 V/s NORTH DELHI MUNICIPAL CORPORATION |/AAYUSH MALHOTRA, VIKAS CHOPRA

OTHER DETAILS OF ADVOCATES:

M/S. ANANT RAJ PROJECTS
LTD.(KARTIK.YADAV@DSKLEGAL.COM)(9999800117)(RESPONDENT)

KIRAT SINGH NAGRA AND KARATIK
YADAV(KARTIK.YADAV@DSKLEGAL.COM)(9999800117)(PETITIONER)
KARTIKYADAV(KARTIKYADAV@GMAIL.COM)(9999800117)(PETITIONER)
MCD(RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.GOV.IN)()(RESPONDENT)

AAYUSH
MALHOTRA(AAYUSHMALHOTRA2014@GMAIL.COM)(9711048605)(PETITIONER)
VIKAS
CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(RESPONDENT)
VIKAS
CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(RESPONDENT)

91 W.P.(C)-2754/2024 SPK INFRASTRUCTURES PVT LTD AND ANR PRASHANT BATRA
V/s MUNICIPAL CORPORATION OF DELHI AND
ORS

OTHER DETAILS OF ADVOCATES:

PRASHANT BATRA(PRASHANTBATRA76@GMAIL.COM)()(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

92  |W.P.(C)-1843/2025 KAMLESH KUMARI GUPTA KULDEEP SHARMA
CM APPL. 8844/2025 V/s MUNICIPAL CORPORATION OF DELHI &
CM APPL. 8845/2025 ORS.

CM APPL. 12342/2025

OTHER DETAILS OF ADVOCATES:

BHUSHAN MAHENDRA OZA, MR. AMBER DWIVEDI, MR. KULDEEP
SHARMA(CHAMBERSOFBHUSHANOZA@GMAIL.COM)(7838139431)(PETITIONER)
BAXIS SECURITIES EXPERTS, MCD, UNION OF
INDIA(BAXISSECURITIESEXPERTS@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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04.03.2025 SUPPLEMENTARY CAUSE LIST

ARUN(SOODARUN97@GMAIL.COM)(0)(RESPONDENT)

COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: ““SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:-1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING 1S REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952),COURT MASTER TO HON"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
56 BAIL APPLN.-4825/2024 ANIL KUMAR AGGARWAL PANKUSH GOYAL Listing Remarks:
WITH BAIL APPLN. 434/2025 V/s DIRECTORATE OF ENFORCEMENT AT 02:30 P.M.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(DIRECTORATE OF ENFORCEMENT-ECIR 45/2022)
CRL.REV.P. 1283/2024 FILED BY TAJLNDER PAL SINGH
(DISPOSED ON : 2024-12-03 )

CRL.M.C. 148/2025 FILED BY JAGDISH KUMAR ARORA
(DISPOSED ON : 2025-01-23 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR
45/2022)

FRESH MATTERS & APPLICATIONS

57 CRL.M.C.-1491/2025 GAUTAM BHALLA BAKUL JAIN
CRL.M.A. 6681/2025 V/s STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

GURPREET
SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

58 CRL.M.C.-1502/2025 ANIL BHALLA BAKUL JAIN
CRL.M.A. 6815/2025 V/s STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

GURPREET SINGH
(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR DIRECTIONS(J)

59 CONT.CAS(C)-1319/2022 BHUSHAN KUMAR TARUN DIWAN, ROHIT PANDEY
V/s VASUDEV
WITH RFA 674/2014

OTHER DETAILS OF ADVOCATES:

TARUN DIWAN(TARUNSDIWAN@GMAIL.COM)(9999779373)(PETITIONER)
SPJ(SPJHA27@YAHOO.COM)()(RESPONDENT)

ROHIT

PANDEY(ROHIT.PANDEY4587 @GMAIL.COM)(9810224587)(RESPONDENT)


https://delhihighcourt.webex.com/meet/dhcecourtvc9�
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 31
HON”BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

NOTE: AS DIRECTED BY HON?BLE LORDSHIP, CASES FIXED IN THE CATERGORY OF
“SPECIAL BENCH MATTERS (DIRECTED BY HON?BLE THE CHIEF JUSTICE)”

SHALL BE TAKEN UP AT 02:30 P.M.

NOTE: *“COUNSELS ARE REQUESTED TO ENSURE THEIR PRESENCE IN THE MATTERS OF SITTING/
FORMER MPs/ MLAs.”

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sang.sudan2004@gmail.com

:;Irflll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
28 CRL.M.A. 4962/2025 PARVEEN KUMAR CORPORATE LEGAL
CRL.M.A. 4963/2025 V/s MANISHA @ NISHA & ANRS. PARTNERS, SAKSHAM
CRL.M.A. 4964/2025 GUPTA, SHER SINGH
In CRL.REV.P.-309/2016(Disposed off case) CHAUHAN, VIPIN SEHRAWAT

OTHER DETAILS OF ADVOCATES:

SAKSHAM GUPTA ()(8010340099)(PETITIONER)

VIPIN SEHRAWAT
(ADV.VIPINSEHRAWAT@GMAIL.COM)(0)(RESPONDENT)

VIPIN SEHRAWAT
(ADV.VIPINSEHRAWAT@GMAIL.COM)(9818150883)(RESPONDENT)


https://delhihighcourt.webex.com/meet/dhcecourtvc6�
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04.03.2025

SUPPLEMENTARY CAUSE LIST

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP

FOR SENDING APPEARANCE

ITEM
NUMBER CASE NUMBER

BAIL

55 BAIL APPLN.-4348/2024
CRL.M.A. 35547/2024

56 BAIL APPLN.-4373/2024

PAROLE/FURLOUGH
57  |W.P.(CRL)-3932/2024

FOR ADMISSION

58  |CRL.M.C.-498/2025
CRL.M.A. 2348/2025

- courtmaster09@gmail.com

https://forms.gle/vauowAd4aiTxPqcBh9

PARTY NAME ADVOCATE NAME

PAPPU PRAVIN JAIN
V/s STATE

ASHESH LAL

OTHER DETAILS OF ADVOCATES:

ASHESH LAL (ASHESHLAL@YMAIL.COM)(9999905857)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAHISUDDIN MALIK
V/s STATE OF NCT OF DELHI

ABHAY KUMAR

OTHER DETAILS OF ADVOCATES:

ABHAY KUMAR ()(9560830290)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MALKHAN
V/s STATE OF NCT OF DELHI

GAYATRI NANDWANI (DHCLSC)

OTHER DETAILS OF ADVOCATES:
VIVEK PUNIA(VIVEK_27@HOTMAIL.COM)(0)(PETITIONER)
KAPIL

from 10:00A_.M.-4:30 P.M.

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KAROL BAGH-805/2024)

CRL.M.C. 7486/2024 FILED BY PAPPU PRAVIN JAIN
(DISPOSED ON : 2024-09-23 )

BAIL APPLN. 4624/2024 FILED BY ASHOK
KISHANLAL JAIN (DISPOSED ON : 2025-02-13 )
BAIL APPLN. 4629/2024 FILED BY CHIRAG
SNEHKANT VORA (D. OF HEARING : 2025-04-07 )

P.S.-FIR NO. :(KAROL BAGH-805/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW FRIENDS COLONY-397/2022)
BAIL APPLN. 2945/2024 FILED BY RAHISUDDIN
MALIK (DISPOSED ON : 2024-10-01)

P.S.-FIR NO. :(NEW FRIENDS COLONY-397/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-244/2009)
CRL.A. 222/2012 FILED BY MALKHAN (DISPOSED

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |ON : 2017-10-28 )

COL N N BHATTACHARIJEE
V/s GLASTONE MOSAIC PVT LTD

SYED HASAN ISFAHANI

OTHER DETAILS OF ADVOCATES:
ISFAHANI(ISFAHANI.ASSOCIATES@GMAIL.COM)(9990067910)(PETITIONER)
MOHAMMAD SHARIQUE
(MOHAMMAD.SHARIQUE@GMAIL.COM)(0)(RESPONDENT)

6

W.P.(CRL) 1915/2018 FILED BY MALKHAN
(DISPOSED ON : 2018-07-12 )
W.P.(CRL) 3832/2023 FILED BY MALKHAN
(DISPOSED ON : 2023-12-22 )

P.S.-FIR NO. :(ADARSH NAGAR-244/2009)
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AFTER NOTICE MISC. MATTERS

59 W.P.(CRL)-2842/2024 PEEYUSH VERMA
CRL.M.A. 27661/2024 V/s ICICI BANK LTD, & ORS.
CRL.M.A. 27662/2024

OTHER DETAILS OF ADVOCATES:

PRERNA GUGLANI (PEEYUSHVERMA.PV@GMAIL.COM)(9811127032)(PETITIONER)

SUPPLEMENTARY CAUSE LIST

PRERNA GUGLANI

AXISBANK (BRANCHHEAD@AXISBANK.COM)(0)(RESPONDENT)

60 W.P.(CRL)-255/2025 MOHD. ASIM
V/s STATE GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

MOHAMMAD PARVEZ

MOHAMMAD PARVEZ(INFO@MOLO.IN)(9891497191)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

P.S.-FIR NO. :(CYBER CRIME POLICE STATION
GAZIABAD-19/2024)

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME
AFTER NOTICE MISC. MATTERS
127 CM APPL. 8770/2025 DEVESH NARAIN GUPTA
In W.P.(C)-787/2025 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
MUKUL RAWAL

ADVOCATE NAME

MUKUL RAWAL, SAMAKSH
GOYAL, SAMAKSH GOYAL

(MUKUL_RAWAL.YAHOO.COM)(9899000289)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SAMAKSH GOYAL(OFFICE.SSGOYAL@GMAIL.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.
UNION OF INDIA(UOIDHC@GMAIL.

SAMAKSH

GOYAL(OFFICE.SSGOYAL@GMAIL.COM)(9560028080)(PETITIONER)

COM)(0)(RESPONDENT)
COM)(0)(RESPONDENT)

OTHER INFORMATION

P.S.-FIR NO. :(CBI-223-2021-A-0009)
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COURT NO. 24

SUPPLEMENTARY CAUSE LIST

HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail . com

ITEM
NUMBER

FOR ADMISSION
51  CM(M)-131/2025

CASE NUMBER

AT 11:00 A.M.

PARTY NAME ADVOCATE NAME OTHER INFORMATION

VIJAY KUMAR SEHDEV AMIT TEWARI
V/s M/S POPULAR JEWELLERY MART
HUF THR KARTA ROHIT JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT TEWARI(ATANDA.ADV@GMAIL.COM)(9818180025)(PETITIONER)
ROHIT JAIN(ROHITJAIN63@YAHOO.CO.IN)(0)(RESPONDENT)

VIKAS SHARMA (VIKAS.ADVCTE@GMAIL.COM)(0)(RESPONDENT)

GROVER AND
ASSO(GROVERANDASSOCIATESLAWFIRM@GMAIL.COM)(0)(RESPONDENT)

R-111, GROUND FLOOR LC -I1,
SHRI SUMEET ANAND, Joint Reqistrar (Judicial)

https://jrdhc.webex.com/meet/jrdhc10

ITEM

NUMBER CASE NUMBER

28 W.P.(CRL)-3244/2024(Disposed off
case)

HIGH COURT OF DELHI
03.03.2025.

PARTY NAME ADVOCATE NAME OTHER INFORMATION

RAMJANI PRATEEK KUMAR (DHCLSC)
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KSHITI) MITTAL (PRATEEKKUMARLAW@GMAIL.COM)(0)(PETITIONER) :(BHALSWA DAIRY-573/2016)
KAPIL SHARMA CRL.A. 1075/2018 FILED BY RAMJANI (DISPOSED ON :

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 2020-03-06 )
W.P.(CRL) 2138/2022 FILED BY RAMJANI (DISPOSED
ON :2023-02-15)
W.P.(CRL) 283/2024 FILED BY RAMJANI (DISPOSED ON
:2024-04-23)

P.S.-FIR NO. :(BHALSWA DAIRY-573/2016)

REGISTRAR(LISTING)
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